111 Written Answers

(ii) In order that Civil Police be readily
available, the State Governments/Union
Territories were requested to open police
stations in the premises of airports, with
sufficient staff strength.

(iii) Recommendations were made for
streamlining the procedure for checking of
passengers and their personal baggage.

POWER SUPPLY IN DELHI

185. DR. B. N. ANTANIL: Will the
Minister of IRRIGATION AND POWER
be pleased to stale:

(a) whether it is a fact that the demand for
power in Delhi had increased in 1969-70 by
eight times as compared to 1952-53;

(b) whether it is a fact that in 1971-72
Delhi would have to share some of its
power with neighbouring states:

(c) if so, whether there would be any
rationing of power in Delhi; and

(d) what measures are being taken to
increase power supply in Delhi?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (PROF. SIDDHESHWAR PRA-
SAD): (a) The load demand in Delhi has
risen from 32 MW in 1952-53 to about 210
MW in 1969-70.

(b) During 1971-72, Delhi is expected to
have surplus power to the extent of 45 MW
while the neighbouring States of Punjab,
Haryana and LT.P. will have power
shortages. Thus, Delhi can conveniently give
relief to the neighbouring States to a certain
extent.

(c) No.

(d) The 5th generating unit of 55 MW at
Indraprastha Power Station is in an advanced
stage of commissioning and is expected to
be in commercial operation within the next
two months. One set of 100 MW at
Badarpur Thermal Power-station will be
commissioned in 1972-73,
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followed by second and third units of 100
MW each at intervals of six months there-
after. 20 MW from Baira-Suil H.E. Project
and 30 MW from Salal H.E. Project are also
expected to bo available for Delhi. Integrated
operation of Delhi with States in the
Northern Region will further a strengthen the
power supply.

MARKETING OF TEA

186. SHRI J. S. TILAK.: Will the
Minister of FOREIGN TRADE be pleased
to state:

(a) whether Government of India have
decided to appoint a Central Organisation
for the marketing of tea at all stages; and

(b) if so, What are the details thereof?

THE MINISTER OF FOREIGN TRADE
(.SHRI L. N. MISHRA): (a) and (b) Yes,
Sir, we have a proposal to set up a Tea
Corporation. The details of the set up of the
proposed Corporation and its functions are
being worked out.
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